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Enclosure 1- Details of Security Interest

Phoenix ARC Private Limited

o Primary

Working Capital (WC)

Pari-passu First Charge on entire current assets of the company including raw materials, stock in process, stores & spares, finished goods, receivables and other
current assets along with other working capital lenders in consortium.

* Term Loan-ItoV, FITL-1 &Il and WCTL

Pari-passu First Charge over the fixed assets (Movable & immovable) both existing and proposed of the company, acquired or to be acquired out of Bank finance.

Equitable Mortgage over Factory land admeasuring area of 57601.62 square meters and factory building situated at R.S. No.3, Plot No. 3, Village Vadala, Dahej
Port Road, Taluka Vagra, Dist. Bharuch in the name of the company on pari-passu basis with consortium member banks.

* Collaterals

Pari-Passu First Charge over office premises Block No. A/606 on 6" Floor, having super built up area 1717 sq.ft and carpet area 1272 sq.ft of A wing, Tirupati Plaza
constructed on NA Land City Survey Ward No 1, undivided proportionate share in the land admeasuring 29.43 sq.m, situated opp. collectors Office, Nanpura,
[Athwa Gate, Moje Athwa, Taluka City, District Surat & Registration Sub District Surat City -1 (Athwa) in the name of M/s Vivekanand Enterprise.
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park, Surat, Gujarat, constructed by Sandeep (Surat) Flat owners association on NA and revenue Survey No. 585, TPS 10 (Adajan) FP 117/P situate being and lying at

Pari-Passu First Charge over land admeasuring 12000 square meters & building therein of Vivekanand Enterprises at survey no. 5 village Vadala, Dahej Port Road,
Talika Vagra, Bharuch, Gujarat.

Pari-Passu First Charge over land admeasuring 5165 square meters situated at Survey No. 132, Paikee Plot No. 175/D Village Jolva, Bharuch, Gujarat in the name of
M/s Kaneria Granito Limited.

Pari-Passu First Charge over land admeasuring area of 24698.05 sq. Mtrs. Situated at Survey No.3, Plot No.3/B, Village Vadala, Dahej Port Road, Taluka — Vagra,
Dist. Bharuch, Gujarat in the name of M/s Kaneria Granito Limited.

Pari-Passu First Charge over land admeasuring area of 49300.33 sq. Mtrs. Situated at Survey No.3, Plot No.3/C, Village Vadala, Dahej Port Road, Taluka — Vagra,
Dist. Bharuch, Gujarat in the name of the company with consortium member banks.
Pari-Passu First Charge over Agricultural Land situated! at R. S. No. 7, Paikee No. 7/2, Village Vadala Talukal \Vagra, Dist Bharuch.

*  Working Capital

Second pari passu charge over the fixed assets (Movable & immovable) both existing and proposed of the company, acquired or to be acquired out of Bank finance,
including EM over Factory land admeasuring area of 57601.62 square meter and factory building situated therein situated at R.S. No.3, Plot No. 3, Village Vadala,
Dahej Port Road, Taluka Vagra, Dist. Bharuch in the name of the company on pari-passu basis with consortium member banks.

o TermLoans
Second pari passu charge over entire current assets of the company including raw materials, stock in process, stores & spares, finished goods, receivables and other
current assets along with other working capital lenders in consortium.

Guarantee

Shri Anil D. Kaneria

Shri Manoj D. Kaneria

Shri Jenti V. Modia

Smt. Sheetal A. Kaneria
M/s Vivekanand Enterprise
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Pledae of shares
1. Shri Anil D. Kaneria - 1775200

2. Shri Manoj D. Kaneria - 55920
3. ShriJenti V. Modia - 4200
4. shri Anil D. Kaneria - 164000
5. Shri Manoj D. Kaneria - 97000
RARE ASSET RECONSTRUCTION LTD
« Primary:
First Pari- passu registered equitable mortgage/ hypothecation charge on the fixed assets of the company (both present and future)

First Pari- passu hypothecation charge on the current assets of the company comprising stocks and book debs (both present and future)

* Collateral :

Pari passu Ist charge over office premises situated at Tirupati Plaza, A Wing, Block No. A/606, 6th Floor, Athwagate, Surat owned by M/s Vivekanand Enterprises.

Pari passu 1st charge over residential bungalow no. 803, situated at R No.585, 8th Floor, Saga Palace, Makanji Park, Surat owned by Mrs. Sheetal Anil Kaneria

Pari passu 1st charge over land situated at Survey No.3, Plot No. 3/A & 3/B & 3/C Village Vadala, Dahej Port Road. Taluka. Vagra, Dist. Bharuch, owed by the company
Pari passu 1st charge over land at Survey No.5, Village Vadala, Dahej Port Road, Taluka, Vagra, Dist. Bharuch, owed by the company.

Pari passu 1st charge over land situated at Survey No 132 Paikee plot no.175/D, village Jolva, Bharuch, Gujarat owned by the Company.

Agricultural land situated at R.S.No.7 paikee No.7/2, Village Vadala, Taluka Vagra, Distt. Bharuch by way of simple Deposit of title deed

« Personal Guarantee:
Mr. Anil Kaneria

Mr. Manoj Kaneria

Mr. Jenti Bhai Modia
Smt Shital Ben A Kaneria

Corporate Guarantee
MIs Vivekanand Enterprise

BANK OF INDIA

* Collaterals

Pari-Passu First Charge over office premises Block No. A/606 on 6" Floor, having super built up area 1717 sq.ft and carpet area 1272 sq.ft of A wing, Tirupati Plaza
constructed on NA Land City Survey Ward No 1, undivided proportionate share in the land admeasuring 29.43 sq.m, situated opp. collectors Office, Nanpura,
[Athwa Gate, Moje Athwa, Taluka City, District Surat & Registration Sub District Surat City -1 (Athwa) in the name of M/s Vivekanand Enterprise.

Pari-Passu First Charge over residential Flat No. No. 803 admeasuring built up area of 1090 square feet situated lat R.S. No. 585, 8" Floor, Sagar Palace, Makanji
park, Surat, Gujarat, constructed by Sandeep (Surat) Flat owners association on NA and revenue Survey No. 585, TPS 10 (Adajan) FP 117/P situate being and lying at
Ward Adajan, Taluka Surat, District Surat & Registration Sub District Surat in the name of Mrs. Sheetal A Kaneria (TPG)

Pari passu 1st charge over land situated at Survey No.3, Plot No. /A & 3/B & 3/C Village Vadala, Dahej Port Road. Taluka. Vagra, Dist. Bharuch, owed by the company
Pari passu 1st charge over land at Survey No.5, Village Vadala, Dahej Port Road, Taluka, Vagra, Dist. Bharuch, owed by the company.
Agricultural land situated at R.S.No.7 paikee No.7/2, Village Vadala, Taluka Vagra, Distt. Bharuch by way of simple Deposit of title deed

Pari-Passu First Charge over land admeasuring 5165 square meters situated at Survey No. 132, Paikee Plot No. 175/D Village Jolva, Bharuch, Gujarat in the name of

M/s Kaneria Granito Limited.

Hypothecation of Plant & Machineries at factory premises plot No. 3/A, 3/B & 3/C, Kaneria Granito Ltd., B/s First Carbon Technologist Pvt. Ltd., vadadala, tal, vagra,
Dit. Bharuch in the name of M/s Kaneria Granito Ltd.

Pledae of Equity Share of promoter- Director Mr. Anil Kaneria & Others



